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Government of Jammu & Kashmir 
Revenue Department 

Civil Secretariat 
Notification 

. Jammu, the \9~ March, 2018 
~RO: \ ~ In exercise of fhe powers conferred by clause (b} at 

$ection 3 of the Jammu and Kashmir Grant of Permanent Resident 

cer!ifrcate {Procedure} Act, 1963 (Act No. XIII of 1963), and in 

supersession of all previous Notifications issued in this behalf. the 

Government hereby appoint Mr. Abdul Majeed lone (KAS) Sub 

Divisional Magistrate. Beerwah to be the competent authority for 

file purposes of the said Act within the territorial jurisdiction of Tehsils 

BeetWah. Khag. Magam and Narbal of Dlslrid Budgam. 

By order of the Government of Jammu and Kashmir. 
Sd/-

{Shahid Anoyatullah~ lAS 
Commissioner/Secretary to Government 

Revenue Department 

No: Rev/LB/18/2017 
Copy to the: 

Doted: R .03.2018 
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